
CNTR AL ADM1N ISTR AT FJE TRIBUNAL 

CALCUTTA iNCH 

No, IPC 55 of 97 
(OA 44 of 97) 

Present : Hon'ble Mr.D.Purkayastha, Judicial Ilember 

KASHINATH POREY 

- 	vs 

UNION OF INDIA & ORS. 

For the applicant : Mr..C.Sinha, counsel 

For the respondents: 	 counsel 

Heard on : 3.9.98 	, 	 . 	Order on : 3.9.98 

ORDER 

aoth sides present. The Id. counsel for the applicant submits 

that he does not want to pursue the CASe. Therefore the application is 

disosad of,  accordingly. 
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